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BEFORE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW
DELHI

ORIGINAL APPLICATION NO.53 of 2024

IN THE MATTER OF
FARHAKHAN APPLICANT

Versus

STATE OF UTTAR PRADESHand ORS ... REPONDENTS

REPLY ON BEHALF OF NAGAR PALIKA PARISHAD
MUZAFFARNAGAR (RESPONDENT NO.4)

MOST RESPECTFULLY SHOWETH:

1. That this is the Second Reply which is being filed on behalf on Nagar Palika
Parishad Muzaffarnagar, (Respondent No.4).

2. That the present Executive Officer, Nagar Palika Parishad apologises
before this Hon’ble Court and seeks mercy of this Hon’ble National Green
Tribunal. It is submitted that the intention of Nagar Palika Parishad was not
to mislead this Hon’ble Court. The statement mentioned in the report
regarding pending of “some legacy waste” is a mistake and is highly
regretted’ thé Executive Officer submits her unconditional apology for
mentioning the that “some quantity of legacy waste still remains at the

dump site”.
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3. That the Hon’ble National Green Tribunal was pleased to pass an order
dated 23.9.2024. Certain deficiencies were pointed out by the Hon’ble

National Green Tribunal. The point-wise explanation is mentioned below:-

i. It is submitted that State Government of Uttar Pradesh has entered
into an agreement with GC International directly surpassing the role
of Nagar Palika Parishad and the said Action Plan was submitted by
GC International. This fact is apparent from letter of acceptance
dated 5 November 2018, which is annexed as Annexure A4 in the
previous report dated 26® June 2.0'24‘, and is again annexed in this
report as ANNEXURE -Al.

It is necessary to point out that Nagar Palika Muzaffarnagar was
ordered to provide land to GC International. In compliance of the
order / instructions received from Government of Uttar Pradesh,
Nagar Palika Parishad provided land to GC International for
construction through lease deed dated 19% Oct 2023.

In compliance of the order / directions of Government of Uttar
Pradesh, Nagar Palika Parishad Muzaffarnagar has also transferred
funds to the tune of Rs. 2,36,30,000/- (Two Crore Thirty-Six Lakhs
and Thirty Thousand) towards construction of road, to the concerned
department i.e Public Works Department on 29.8.2024. In this
respect a letter dated 2.9.2024, is also issued by Executive Officer,
Muzaffarnagar to Executive Engineer, PWD. The copy of challan
dated 29.8.2024 alongwith letter dated 2.9.2024 is marked and
annexed as ANNEXURE A2. Public Works Department had issued
tender for construction of road via notification dated 10.9.2024. The
copy of notification dated 10.9.2024 issued by PWD is marked and
annexed as ANNEXURE A3.
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That in total there are 4 compost pits are located at different locations
which are a) Kamala Nehru Vatika, South Civil Lines,
Muzaffarnagar b) Kambal Wala Bagh c¢) Prempuri each having
capacity of 3 MT. It is added that there are two compost pits at
Kamala Nehru Vatika. The photographs of all compost pits are
marked and annexed as ANNEXURE Ad. It is further added that 4

composters are also placed at 4 different banquet halls for processing

~ bulk wet waste generated in these banquet halls and nearby areas.

The capacity of each composter is 500 liters. The photographs of -
these composters are marked and annexed as ANNEXURE AS. The

Detailed Project Report is prepared by Nagar Palika Parishad,
Muzaffarnagar for construction of Compost Plant, for processing 5
tons of wet waste. The copy of Detailed Project Report is marked and
annexed as ANNEXURE ‘A6 |

That the said application was submitted by M/S Environmental
Techno & M/S Daya Charan and Company (Joint Venture) for
disposal of legacy waste. It is reiterated that the on 07.01 .2022 Nagar
Palika Parishad through Executive Officer entered into tri-partite
agreement with C&D Services, Uftar Pradesh Jal Nigam and M/s
‘Environmental Techno & M/s Daya Charan and Company’ for
disposal of legacy waste. The period of agreement was of eight
months. As per the agreement thé company shall process legacy
waste at Prempuri near Machli Talab and Kidwai Nagar. The
agreement was for disposal of 224655 MT Legacy Waste. The

contract was completed by the Company.

That for disposal of residue M/S Environmental Techno entered into

an agreement with Silvertoan papers Limited on 20 April 2023.
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Second Party i.e Silvertoan has mentioned that it has got all the
requisite conditions for consuming RDF. This agreement was valid
for 1 year. The Copy of the said agreement dated 20™ April 2023 is
marked and annexed as ANNEXURE A7.

V. That regarding the sites mentioned in the order dated 23.9.2024,
passed by this Hon’ble Tribunal are Prempuri, Navin Mandi, Latoor
Singh Road, Thana Bhawan Road, Sambhalhera, Laddhawala, Share
Rehman, it is submitted that they are being cleaned on daily basis.
Mobile Compactor Machine is placed at Prempuri / Thana Bhawan
Road Site, Photograph of the site with as well as without Mobile
Compactor Machine is placed on record as ANNEXURE A8. At
Latoor Singh / Nayi Mandi Gate No.3 another portable Compactor
Machine is already sanctioned and is ready to be placed at this
location. It will be placed in within next 15 days. Current
photographs of this location i.e Latoor Singh / Nayi Mandi Gate No.3
is placed on record as ANNEXURE A9. It is submitted that at
Ladhawala “DHALAO GHAR” has been completely shut down.

Latest photograph of the site i.e Ladhawala is marked as
ANNEXURE A10. Sambhalhera is outside the municipal limits of
Nagar Palika Parishad, Muzaffar Nagar.

4. That it is submitted that in compliance of the order dated 3™ July 2024
passed by Hon’ble National Green Tribunal, the details of work in progress
has been provided in the forgoing paragraphs. Nagar Palika Parishad
Muzaffarnagar further submits that all the waste has been cleared ﬁom

sensitive areas.



. That it is not the case where no attempt was made by Nagar Palika Parishad
Muzaffar Nagar for disposing of legacy waste. Nagar Palika Parishad
issued a e-tender dated 5.10.2023 for disposing of 5 Lakh MT of legacy
waste. The copy of e-tender is marked and annexed as ANNEXURE All.
It is submitted that no one participated in the said tender and therefore the

said tender elapsed.

. That now GC International has undertaken to process legacy waste free of
cost, which is apparent from letter dated 9.6.2024. The copy of the letter
dated 9.6.2024 is marked and annexed as ANNEXURE _A12. It is

submitted that the proposal in this regard had already been passed by the
Municipal Board in their Board meeting dated 20.7.2024. The Copy of
Board Resolution dated 20.7.2024 is also annexed as ANNEXURE A13.

. That it is necessary to point out that State Government of Uttar Pradesh has
directly - entered into the contract with the said company namely GC
International, for disposal of waste of three districts i.e Noida, Ghaziabad
and Muzaffarnagar. The copy of agreement and other details have been
placed on record by Nagar Palika Parishad, Muzaffarnagar in its previous
report. As per the document provided by GC International as well as |

Government of UP it is Waste to.Energy plant.

. That Executive Officer, Nagar Palika Parishad, Muzaffarnagar had asked
GC International the timeline for processing the legacy waste. In its detailed
reply dated 13™ June 2024, GC International had stated that their phase 1 is
focussed on preparirig the pIot for the construction of the Waste to Energy
plant which they will start by the end of August — beginning September
2024, subject to access road is accessible. In this regard it has been already

stated above that PWD had notified e-tender and the duration of the work
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mentioned in the said e-tender is of 6 months. At the end of phase 1
approximately 180,000 m3 of waste will be cleared from the landfill within
two years in compliance with all applicable the rules and guidelines to
process waste in safe and environmentally sound manner. The further
projected 400,000 m3 of waste will be cleared when the waste to energy
plant is in full operation at the end of phase 2. The current landfill/
Muzaffarnagar recycle facility will become a functioning recycle facility
again due to clearance of the legacy waste. It is further mentioned in the
letter dated 13™ June 2024 will be clearing and processing of legacy waste
into RDF in the first parts of the landfill as well as the adjacent plot. The
copy of the letter dated 13™ June 2024 is marked as ANNEXURE A14.

. That in the last Report dated 26.6.2024 Nagar Palika Parishad had
undertaken to initiate tendering process regarding fresh waste. Accordingly,
and in compliance of the order dated 3" July 2024 passed by National
Green Tribunal in total 3 times e-tender were notified regarding disposal of
42120 MT Fresh Waste. The first e-tender was notified on 22.6.2024 and
opened on 13.7.2024. Only one firm participated in the said e-tender and
therefore it was not accepted. The copy of e-tender dated 22.6.2024 along
with report is marked as ANNEXURE A15. Second Tender was notified
on 30.07.2024. It was opened on 23.08.2024. Three firms participated in
the said tender namely a) AAYUSHI HYGIENE and CARE, b)
AAKANKSHA ENTERPRISES and ¢) GREENUS ENERGY and
SOLUTIONS. But all the three firms failed to comply with the conditions
of the tender and therefore it also elapsed. It is added thatvnone of the three

firms held minimum 1 yeér of experience regarding leachate treatment. The

copy of e-tender dated 30.7.2024 is marked as ANNEXURE A16. Third

time fresh tender is again notified on 10.9.2024 which will open on
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20.9.2024. The copy of new e-tender dated 10.9.2024 is marked and
annexed as ANNEXURE A17.

10.That in the end it is necessary to mentioned that municipal bodies, even
though being autonomous bodies cannot function without control of the
State Government. Every decision regarding any policy taken by municipal
body is continuously monitored by state government. This reality is not
only a mere fact but rather it is enacted law. The State Government excises
its control over local municipal bodies through section 2 of “The Uttar

Pradesh State Control over Public corporation act of 1975”.

11.It is humbly prayed that the present Reply along with documents be taken

on Record.

"
Date : \Q September 2024 : , ‘ W
uftromet swfirgrét
o Rwr
NAGAR PALIKA PARISHAD, MUZAFFARNAGAR

THROUGH EXECUTIVE OFFICER
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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 53 of 2024

IN THE MATTER OF

FARHA KHAN | | .....Applicant
VERSUS

STATE OF UTTAR PRADESH AND ORS. .....Respondents

AFFIDAVIT
I, Pragya Singh aged about 38 years W/O Pawan Kumar Singh working as
Executive Officer of Nagar Palika Parishad, Muzaffarnagar, Uttar Pradesh,
residing at Executive Officer Government Houses, South Civil Line,
Muzaffarnagar present at New Delhi do hereby state on oath and declare as
under :

1. That I am the Executive Officer of Nagar Palika Parishad,
Muzaffarnagar, Uttar Pradesh in the above-mentioned matter and as
my official capacity. I am well conversant with the facts of the case
hence competent to swear this affidavit.

. That I was transferred to Muzaffarnagar and 1 took charge as
| Executive Officer, Nagar Palika Parishad, Muzaffai*nagar on

16.02.2024. 1 also state that all the necessary documents attached in

the feports / reply are in custody of Nagar Swasthya Adhikari, Nagar
Palika Parishad, Muzaffarnagar and he is head of the department i.e

Health and Sanitation. All supervisors as well as Safai Karmchari
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comes under Nagar Swasthya Adhikari and his role is fo monitor and
implementation of daily waste management, door to door collection,
daily cleaning.

3. That before my transfer to Nagar Palika Parishad, Muzaffarnagar, Dr.
Atul Nagar Swasthya Adhikari was responsible for scientific disposal
of waste as well as all MSW waste management. He is responsible for
implementation of MSWMR 2016. It has been instructed by me to
Nagar Swasthya Adhikari to follow all the waste related guidelines.

4. That I have read and understood the acéompanying reply paragraph

\ to \\, along with Annexures, which has been prépared by the lawyer
upon my instructions. I say that whatever is stated therein are true and
correct on the basis of documents made available to me by Nagar
Swasthya Adhikari, which are also évailablc on record and to the best
of my knowledge and belief. |

5. That the Annexures are True Copies of their original.

WQ " Verification:
IDE , .
NTIFIED BY, above named deponent do hereby verify that the contents of the
above affidavit are true and correct to- my khowledge' and belief.

Nothing material has been concealed therefrom.

Verified at New Delhi of 9 CBay 2 feptember, 2024.

- ATTESYED

Name: R.P. Bansal
Area: New Delhi
Regn. No. 10678114

Q) Expiry Date ;
O iy /X,
&

OF W

Notary PUblig: Dalhi
(A8 Presented)

SFp 2024
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PNNEXLLE - N

Department of Urban Development
Government of Uttar Pradesh

Date: 5. November, 2018
To,

M/s GC International

H.N. 320, Sector 21B,
Faridabad, Haryana — 121003
e. mail:ata@ge-bv.com

AND

)

Honorary Consul of the Kingdom of the Netherlands
620, Cyber Heights, Vibhuti Khand, Gomti Nagar,
Lucknow-226010

e. mail: nlconsulate. lucknow(@gmail.com

Subject: Letter of Acceptance to Set up Waste to Energy Plant at Gaziabad- NOIDA and
Muzzaffarnagar, Uttar Pradesh.

The State Government organised Investors Summit at Lucknow on 21-22 I'ebruary, 2018.
In above _summit, representatives of various industrics cxpressed thelr interest in making
investment for the purpose of setting up of waste to energy plant for processing of municipal
solid waste in the State, provided land is made available to them on long term lease and there is
assured supply of municipal solid waste. The Government considered the above proposals and
notified the "Uttar Pradesh Solid Waste Management Policy” vide G.O. No. 2221/ Nine-5- 18 3528a/
2016, dated 29-06- 2018,

2. The Policy provides for private participation and investment in solid waste management
(collection, segregation. transportation, processing and disposal). The Policy has a provision that "in
cases where any proposal from private Entity / Investor / NGO / Qrganization is reccived in the
Government / Directorate or Urban Local Body for solid waste management activities in any
Urban Local Body (ULB) or group of ULBs in the State. without asking for any financial
assistance . whether one time or recurring and the private investor or above mentioned categories
of entities” requirement is only the land on long térm Jcasc (2530 years) and the solid waste

from the Urban Local Body, then in such cases, the proposal will be scrutinized by the State

1jFage


mailto:ata@gc-bv.com
mailto:nlconsulate.lucknow@gmail.com

Level Committee constituted for the purpose of appraising the Public Private Partnership
projects and permissions for implementation of the project will be granted based on the
recommendations of the Committee by the authority competent to approve the grant of long term
lease of the ULB land at the rate of one rupee per square meter annually. The approval for the
lease of the land will be with the following mandatory conditions: (i) The land required for the
ilnplemelwtatio.n of the project available with the ULB will be given on lease with the lease rent
@ Rs.1 per sq.mt. per year. (it) the land assigned to the developer would not be used for any
“other activity expect for approved project activities; (iif) the project proponent is not allowed to
mortgage the land; (iv) access road / electricity / water / streetlight / drainage / sewer will be
provided by the ULB up to the Plot. The developer will be entitled to sale or charge for the

products and by- products produced in the process of solid waste management.”

3. [n pursuancc of the above policy abjectives. Construction & Design Services, Uttar
Pradesh Jal Nigam, Lucknow invited proposals from the willing parties through an open tender

notice published through its Letter No. 383/GM_N-8/ Karya [ (/87 Dated 05/07/2018.

4. M/s GC International, Consulate — Kingdom of the Netherlands has participated and
submitted their proposal for eslablishing waste to cncrgy plant at (Ghaziabad-NOIDA and
Muzzaffarnagar, The P\,lblic-Privme-Partncrship projects Bid Evaluation Committee (PPPBEC)
has gone through the presentation made by your company oOn 14.09.2018 and after due
considerations has recommended the project for implementation. The Competont Authority has

approved the proposal.

S. Terms and Condition for Implementation of the Project:
A Your company has been assigned 1o set up the plants in Ghaziabad and Muzzaffarnagar city.
b. The Company need to co-ordinate with the respective Local Authority (Urban Local Body)

for identification and finalization of the site / land for the sctting up and operaxion of the plant.

c. Once the Land is identified, the proposal for lease deed of the Land will be prepared by

respective Urban Local Body in conformity to the State Solid Waste Management Policy which

provides following conditions for the lease deed:

2|Pag®



Q) The land required for the implementation of the project available with the ULB will be

given on lease of 25-30 years on the lease rent @) Rs.1 per square meter annually.

(i) The land assigned to the developer would not be used for any other activity expect for

approved project activities.

(i) The project proponent is not allowed to mortgage the land or create any kind of

encumbrance on the land.

6. The Company need to prepare and present their Detailed Project Report (DPR) for the
project to the Local Authority (Lrban local Body) as early as possible and it is required that all
project related planning, designing, construction and other activities for the operation of the
Waste to Energy Plant shall be completed as early as possibl.é‘ and in no circumstances it shall

exceed more than Thirty Six (36) months from the date of issuance of this Leuer of Acceptance.

(Manoj Kum¢ rSSingh)

Principal Scerctary

Department of Urban Development
Government of Uttar Pradesh.

Copy to:

1. Divisional Comntissioner, Meerut with a request to provide the necessary-guidance and
support (o the Project Proponent for execution of the project. '

2. District Magistrate, Gaziabad and Muzzaffarnagar for facilitating the implementation of the
project.

3. Municipal Commissioner, Gaziabad for taking all the necessary steps for implementation of
the project.

4 Executive Officer. Mjuzzaffarnagar Municipal Council for taking all the necessary steps for
implementation of the project.

3| bage
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17 ANNEXURE A4

“% Muzaffarnagar, Uttar Pradesh, India
% FM5X+W8G, Civil Lines South, Muzaffarnagar, Uttar Pradesh 251001, India

- s
P

Lat 29.459588°
Long 77.697882°
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zaffarnagar, Uttar Pradesh, India
61/68, Kambal Wala Bagh, New Mandi, Muzaffarnagar, Uttar Pradesh 251001, India
Lat 29.459325°

® Long 77.709409°
£ 13/09/24 01:11 PM GMT +05:30

AT IATT
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Muzaffarnagar, Uttar Pradesh, India

FM5X+W8G, Civil Lines South, Muzaffarnagar, Uttar Pradesh 251001, India
Lat 29.459599°

Long 77.697893°

13/09/24 01:14 PM GMT +05:30

e
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w4y GPS Map Camera

Muzaffarnagar, Uttar Pradesh, India

FM9J+383, Prempuri, Muzaffarnagar, Uttar Pradesh 251002, India
Lat 29.467652°

Long 77.680568°

13/09/24 04:29 PM GMT +05:30




21 ANNEXURE A5

\ ﬁ GPS Map Camera

Check In Muzaffarnagar, Uttar Pradesh, India
- '. =9" 249, Bhopa Rd, Dwarika Puri, Muzaffarnagar, Uttar Pradesh
W 251001, India

—
R
~ e
. e Lat 20.473498°

}é\! s ai~ Long 77.717517°
Ziim 07/08/24 09:55 AM GMT +05:30

(soanle 7




333
22

X Aase R | [
P e Drrordtey]

0 wsivrer = e g

O M HIwwr W vy

e

Check In
e FPH8+5GW, Shaheed Bachan Singh Marg, Gandhi Colony,
Muzaffarnagar, Uttar Pradesh 251001, India
Lat 29.478011°
Long 77.7163°
07/08/24 09:48 AM GMT +05:30
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T R :-“ ;’f‘? GPS Map Camera : ;A_':
Muzaffarnagar, Uttar Pradesh, India :
e “ 1, 1, Shaheed Bachan Singh Marg, Gandhi Colony,

$ 1' .“’7\;’ . Ay
Tl Muzaffarnagar, Uttar Pradesh 251001, India

Check In

A R | ot 29.478204°
(G ~a ¥ Long 77.716432°
EGanaloy .+« 07/08/24 10:28 AM GMT +05:30
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n GPS Map Camera

Muzaffarnagar, Uttar Pradesh, India

207, Dwarika Puri, Muzaffarnagar, Uttar Pradesh 251001, India
Lat 29.474666°

Long 77.715384°

05/08/24 01:58 PM GMT +05:30
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&) GPS Map Camera

Muzaffarnagar, Uttar Pradesh, India

FPH8+4GJ, Shaheed Bachan Singh Marg, Gandhi Colony,
Muzaffarnagar, Uttar Pradesh 251001, India

Lat 29.477805°

Long 77.716315°

04/08/24 01:45 PM GMT +05:30
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K NAGAR PALIKA PARISHAD, MUZAFFARNAGAIR

SWACHH BHARAT MISSION—NAGARIYA .

DETAILED ESTIMATE OF WET WASTE PROCESSING

UNIT FOR 5 TONS AT NAGAR PALIKA PARISHAD,
Vo MUZAFFARNAGAR

ESTIMATED COST- 39.9¢0 LAKHS

LYEAR i 2024-j

4/
Executive Officer,

Nagar Palika Parishad,
Muzaffarnagar




3

OFFICE NAGAR PALIKA PARISHAD MUZAFEAR NA G AR
Wet Waste Processing Unit for 5 Tons

ABSTRACT OF ESTIMATE (FORM "J™)

Cost of Structure Ks. 3376594.44
Add 18% GST Rs. 607787.00
Total Rs. 3984381.44
Add Sign Board Rs. 5000.00
Grand Tofal:-| Rs. 3989381.44
! Say in Lakhs Rs. 39.90
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Bill o ¥ntity

Wet Waste ProcaessingUnit for 5§ Tons

e SN, Hom Of Work Unit Quintly Rata Amount Romark
1 2 3 A 6 G 7
Surfaee ™ Drasslog ol prownd cluiding
removing vegetation and lisoquatitlos  not
1 joxceoding 15 cm deep and  dispoan! of Sqm 700 07 12 840004

rubbish, load up to 50 m and Hit up to 1.5 m.
1AD kinds of soll,

Eanth work In surtaco  oxcavation  not
exceading 30 cm In depth but axeeeding 1.6m
In witith as well as 10 sqm on plan including
2 |gotting out and disposal of excavatod aneth | Cum 201.74 110.00 22181.40
upto 50 m and Hft upto 1.6 m, as directod by
Engineer-in-Charge 2.1.1, All kinds of uoll,

Excavating, supplying and filling of locat oarth
“{lincluding royatty) by mechanicat transport
uplo a lead of SKN also including ramming
3 Jand watering of the carth In layers not cum, 66.50 144.40 9602.60

exceeding 20cm In trenches, plinth, sides of
foundation cte, complotoe

Providing & Laying of C.C. in 1:6:12 wilh ofs

4 and 10 mm G.8.8. in foundation of Floor ilc all - i
labour materials and T&P ote.As Por. PWD Cum. 147.28 315000 463932.00
S.,No-273. '
R.C.C. work in column 1:2:4 with coment v

5 {eoarso sand, 20 mun gauge stone grit e all

compleie As Per PWD §.1,No-283

M150 Brick Work in 1:6 c/s mortar in subs
structure ilc all fabour & T&P otc, As Per PWD | Cum. 104.18 3800.00 395884.00

f W\ ana
12 nun thk Intornal Pinster in 1:3 with cfs
7 \morntar in wall Yo alt materials, tabour & T&P

Cum, 50.27 8100.00 407163.55

Sym. 1250.49 185.00 231340.65
cte. S.1-588 -
8 M.S.tron work in plain work such as R,C.C.
Work lic all complcte
Providing & laying steelbars including cutting
9 |binding, placing and complete In all rospoct Qtl 47.10 6500 306150,00

1l steel or fron work in heavy size such as
trusses, hulld up gates record racks, roof
work, gates otc wrought to required from
10 |including drilting holes riveling or welding Qtt
where necessary and their fixing required for
proper completion of the work, As Por PWD
. 51010503
\ Mild stoel or iron work of small size and
| ' sections such as halding down bofts, hold
last, tie rods, grating ete,{when notincluded in
an overall maes) wrought to retuired shapoe as
't necessary for hending ete including suppty of
stee! and its wastage including cost of holts,
nuts {1 requirad, welding, grinding and making
holes as roquired for completion of work As
Per PWD S.4.00-504

©
&
=3
=1

6300.000 346500.00

atl 12.00 5400.000 64800.00

g

Providing and fixing precoated gatvanised iron
sheots {size, shiapo and pitch of corrugation i
approved by Englneordn.chinrgo) 0.50 mm
(40.06%) total contod thicknuss with zlue
coatlng 120 grams por sgm os por 15:277, In
220 mpa steol grado, &7 microns opoxy primer
12 {on howh sldo of the whoot and polyostor iop Sqm 72000 G47.000 3930840.00
coat 16-18 microns, Shoot should have
protoctlve guard filrm of 26 microns minlmenn
to aveld scratches during 1rmmnonuﬂqn il
stoult he suppliod I single lungth upto 12
mutre or as dosirot by Englneor-in-charyo, The

ateet ehnllboe Sixed uning sell drifiine maotr.er, —_ I J

aw :(,,... m‘f:ra’nfmrm {Fawrtor)
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Providing and laying rectified Glazed CemmlcW
Xtioor tiles of sizo 300 x 300 mm or more (
Ahickness 1o be specified by the
manufacturar), of 1st quality conforming to 1S: 4048.99
145622, of ap:aroved make, In colours white, Sqm 24.12 997.000 2

tvory, Groy, Fume Red Brown, laid on 20 mm
thick cement mortar 1:4 { 1 Cemont: 4 Coarse
1sand), Jointing with slurry white cement.and
matching plgments cte, complete

.fg@

FTOVIOTT aT Ty gy TECTTe T Giazet LETAiit.

floor tiles of size 300 x 3N0 mm or more {
thickness to  bhe  specified by the -
manutacturer), of 1st quality conforming to 1S:

15622, of approved make, In all colours,
4 shades, excepppt white, lvory, Grey, Fume Red Sqm 9.72 1053.000 10235.16
Brown, latd on 20 mm thick cement mortar 1:4
( 1 Coment: 4 Coarse Sand), jointing with

slurry white cement and matching pigments
lete, complete

Distempering(First coat) with oil bound
distemper of approved brand and manufacture
land of roquired shade on undecorated wall
‘Isurface to glve an even shade over and
including a priming coat with cemeant primer of
{2pproved brand and manufacture such as
Borger, J & N Shallmar, Aslan Paints after
15 thoroughly brushing the surface free trom Sam 125049 ‘79'000 s8788.71
mortar dropping and other forelgn matter and
also Including prepairing the surface even
with Plaster Plaster of Parls or approved
approved synthetic synthetic material and
sand papored smooth including cost of all
materialg,

Painting of wood or iron work including sand
16 preparing rubbing and cleaning as reuired for

S 41 49.000
proper completion of work (two coats)As Per am 14

34859.09
PWD S.\.No-644

Painting or Varnishing on iron works in small
arcas or new wood work with one coat of
ready mixed priming paint & one coat of
approved supperior guality ready mixed paint
of clear synthetic varnish including supply of | Cum 6.30
ull materials, tabour and t&P ete. required for
proper complotion of the work paint to be

used should confirm to theAs Per PWD S.1.No-
V.51

17 66.00 415.80

Providing and applying putty of 2mm
thickness over plastered surface to prepare | Each 1.00 104.000 104.00
the surface even and smooth complote

-
-]
-]

19 Supply and fixing 32mm thick flush door alf

Sqm 3.24 1405.00 A4562.20
Jcomplete fitting

Supply and fixing alumlnlum flush door ail
. 20 |comploete fitting bathroom and Latrin 32mm | Each 200 3300.00 6600.00
thick Itush door all compiete fitting

2 Supply and fixing 32 mm thick flush door ply sqm 42.00 1405.00
wood with handie {itting all complote

44960.00
Wirlng point for light with 1,6 sq. mm. PVC

Insulated single coro aluminium conductor
cable in heavy guage rigidsteol condult pipe
on surface, complete with 8 SWG Gl carth
22 |continulty wire, plano type switch and Each 22,00 475.000

cellingrosofangle/ batten holder on 3 mm,
thick phenolic faminated backelite-sheot ote,
complote In all respect, as -

10450,00

\ 1 (e & frmton)
¥ ( ) HEUD e (B
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Wiringpoint for fan ffresh air fan (lightduty :
exhaustfan) with 1.5 sqanm PVC Insulated o
single core aluminium conductor cable in '
23 |heavy puage rigidstecl conduit. pipe on Each 22.00 623.000 13706.00
surface, completa with 8 SWG Gl earth
continuity wire, plano type switch &
ceilingrose on 3 mm. thick phenolic laminated
backelite sheet etc, complete in all, as directed
Wiring Point for plug with 1.5 sq. mm. PVC
insulated single core aluminiumconductor
cabie In heavy guage rigidsteel conduit pipe
24 lon surface, complete with 8 SWG G earth | Each 22.00 266.00b £896.00
: continuity wire and plano type switch and -
socket etc. complete in all respoct,
25 :n,er of 18w howolls mako all fitting complete Each 10.00 300.000 3000.00
S/F of LED 12w howells make all fitting
26 complate MR Each 35,00 170.000 £960.00
~ |Septic tank of appropriate capacity for 2 years
z cleaning interval for 50 users Nos 1.00 160000.000 160000.00
- ISIF of fow density polythene seamloss onc
28 iplect moulded tank and placing the same In (814 2000.00 11.000 22000.00
praper position includding all
29 |Providing and fixing GUPVC pipe all fitting Each 1.00 15000.000 15000,00
30 _{Providing and fixing sanitary pipe all fitting Each 1.00 10000.000 10000.00
{Providing and fixing WC pan median type with
31 Jcast iron P and § trap all complete with Each 1.00 3175.000 3175.00
aytomatic flushing .
{Supply and fixing 25mm PVC pipe in position
32 latrcompiete . Each 394.60 235.000 92731.00
Supply and fixing 25mm PVC plpe in position
3 all complete Each 394.60 40.000 15784.00
34 Supply and fixing 30 mm dia socket ¥ Each 900.00 20.00 18000.00
200 mm dia drilling and 350 mm diz running
15 from ground level to 50 m bolow ground level RM 51.00 4500 2295.00
in alluvial soll up to sand strata ’ ' ’
36 Supply and |owcring of 160 mm dia PVC plain RM 51.00 292.00 19992.00
casing ping
37 [Supply and fixing of 150 mm dia End Cap Each 1.00 355.00 355.00
3B |Supply and fixing of 150 mm dia Top Cap Each 1,00 200.00 200.00
39 Supply and fixing of 180 mm dia Centerlizer Each 1.00 200.00 200.00
PIF 550%X400mm hand wash basin of white
40 glazod carthen ware 181 marked (Hindustan Nos 1.00 2300.00 2300.00
neyer cera make ) ifc supply of all materials
dt&n comn,
PIF flat back 465 mm x 355 mm x 265 mm size
lipped from uninal basin of whity glazed Nos 1.00 900.00 800.00
“ earther were first quality (Hindustan Nycer : ’ 0
Make) SJ1, mark S 1 No 304
\ a2 |PIF polyvinyl chioride (CPVC) plpe 20mm dia Rm 10,00 240.00 2400.00
|
! 3 PIF polyvinyl chioride (CPVC) pipe 15mm dia m 25.00 160.00 4000.00
: 44 _IPIF bib brass bib cock 400 qms ifc all Nos 8 720.00 5760.00
45 |Moking water connection of GI pipe line with | o 1.00 500.00 500.00
161 main as in_S1210 :
PVC tow level cistorns 10 itr capasity with all Nos 1.00 1200.00 1200.00
48 |intarnal fitting of PVC ofe. ' :
47 (Handpump with submerciabie Nos 1.00 86431.46 86431.46
TOTAL 3376594.44
Say 3376594,44
- i‘( -
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Details of Measyuyients %\

Wet Waste Processi for 5 Tons
ftem Of Work 1 No. | v 8. | WO | Q. |unt

2 \Ls\\4\5\678
Surface Dressing of ground including
removing vegetation and in-equalitios not
1 lexceeding 16 cm deep and disposal of 1 x 1 14.60 | 47.95 700.07 | Sam

rubbish, lead up to 50 m and lift up to 1.5 m,
All Kinds of soil,
Earth work in surface excavation not
exceeding 30 cm in depth but exceeding
13m in width as well as 10 sqm on plan
including getting out and disposal of
excavated earth upto 50 m and lift upto 1.5

m, as directed by Engineer-in-Charge 2.1.1,
Al kinds of soil

| |short wat KR 2 | 460 | 035 | 020 | 204
| wong wan ERIESE [ s0.00 | 035 | 020 | 7.00
{___lrit Composting 7 1 x| 36 | 680 | 200 {020 | 8352
T {Footing x| 3 | 150 1 150 [~ 1.00_| 78.75
{__ {Drain | x| 10 | 1460, 025 0.25 913
R 71 x| 2 28001 025 0.25 | _3.50
[Ralnwater Harvesting PR 1 1 _x | 5 045 1045 0.60 0.61
Rainwater Harvesting Tank | {7300 | 3.00 1.80 16.20
I (Loachote Tank I 1| 7.00 | 060 0.30 | 099
L ‘ | i | Total | 201.74_| Cum
Excavating, supplying and filling of local

carth {including royaity) by mechanical

3 transport upto a lead of 5KM also including |
ramming and watoring of the carth in layers
not exceeding 20cm in trenchas, plinth,
sibes of foundalion etc, complete

| |segregation Aroa KR |77 | son | 600 | 020 960

|storage Area ERIERE | oo0 | seo | 020 | 672

office K E K ae3 | 545 | 020 | 482

Cleaning & Washing Area l 1 l X \ 1 ] 3.00 ‘ 545 0.20 327

\C_ompost mMachine Area \ 1 \ X \ 1 3.60 l 545 0,20 3.92

\Sh‘raddurwlthopper ' \ 1 \ X \ 1 \ 3.78 \ 5.45 \ 0.20‘\ 4.12 ‘

| Totot IR | v | o | 270 | o20 | 087

[Tollet I K | 180 | 262 | 020 | 094

{Adjacent to voilot ERIEEE [ 310 | sas | 020 | 330
\ passage Area I I | 1 | 300 | 4704 | 020 | 2878
\ | | | | Totol | 6650 | cum.
Providing & Laying of C.C. In 1:6:42 with ¢/s
\ 4 |and 40 mm G.S.B. In foundation of Floor ifc \ \ L X \ \

all labour ;matertals and T&P ote.

Short Wall ~ RN ENE | 2000 | 035 | 015 \

T30 wal | 11 x |2 | 4795 | 035 | 015

pit Composting ‘ 1 \ X \ .38 \ 5.80 \ 2.00 0.15

S&gregatlon Area i \ X \ 1 \ 6.79 \ 5.57 \ 0.15

Storage Area ' \ | x| 7| 530 | 534 | 015

office JIENE | 430 | 534 | 0.5

Cleaning & Washing Arca % | 1 | 30 | ss7 | 05

Compost Machine Area X \ 1 \ 3.60 \ 5.57 l 0.15

Shredder with Hoppey ‘ X ] 1 \ 4.30 \ 5.57 l 0.15

Tollet ' i [+ | 530} 203 | ous

Open Area \ 1 \ X ‘ 1 \ 3.10 \ 5.55 \ 0.5

v - w“' e o
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Passage Arca leds X 1 3.00 | 4795 { 015 | 21.58
Foting 314' . X 34 1.00 100 | 000 | 27.20 | ™~
Ralnwater Harvesting Pit 1 X 3 0.45 0.45 0.15 0.09 _
Ralnwater Harvesting Tank 1 X 1 3.00 3.00 0,16 1.35
Loachete Tank 1 X ! 7.00 0.60 0.15 0.63
Total 147.28 ' cum
R.C.C. work in coluomnistabhvall 1:2:4 with
5 |cement, coarse sand, 20 nun gavgoe stone
qrit ie alt complete ]
Footing 1 X 0 1 1 0.3 12
1 X |~ A0 0.13 - 5.34
1 X 40 0.10 0.10 0.10 0.04
Columuns 1 X 40 045 [ 0456 2720 | 17.82
Rainwater Harvesting Tank [ X 1 3.00 0.23 1.80 1.24 o
Rainwater Harvesting cover 1 X 1 3.00 3.00 0.10 0.90
Toilet { X 1 545 1.80 0.45 441
Office 1 X 1 4.43 5.45 0.45 852
Total 50,27 C m
6 w150 Brick Work in 1:6 cfs monar in sub-
structure e all tabiour & TAP elc.
S}ort Wall 1 X 1 1460 | 0.35 1.20 6.13
Long Wall 1 X 2| 3862 | 035 | 1.20 | 3244 |
Pit Composting . 1 X 62 5.57 0.15 1.00 | 51.80 |
1 X 32 145 | 015 | 040 | 2.78 |
1 X 32 0.85 0.15 1.00 4.08 |
125 min Wall 1 X 6 545 | 0.15 1.20 588 |
Office ~ 1 X 1 545 0.35 2.70 5.15
i X 1 5.45 0.18 2.70 2.21
Toilet 1 x 2 180 | 0.15 270 | 1.46
1 X 1 5.45 0.35 2.70 5.15
1 X 2 2.62 0.15 2.70 2.12
Rainwater Harvesting Pit 2 X 3 0.45 0.15 0.60 024 |
2 X 3 0.45 0.15 0.60 0.24
Leachete Tank 1 X ] 7.00 0.35 0.08 0.20
1 X 1 0.60 0.35 0.23 0.05
1 X 1 7.00 0.15 0.23 0.24
Deduction Gate 1 X 1 3.00 0.230 2.10 -1.45
Colymn 1 X 34 0.45 0.450 1.80 | -12.39
Window 1 X 1 1.50 0.230 1.20 -0.41
Ddor 1 X 2 1.00 | 0230 | 2.10 .0.97
“{Toilet Door 1 X 2 0.80 0.230 2.10 -0.77
\ . _ Total | 104.18 | Cum ;
! 12 i thk Inteenat Plaster in 1:3 with cls
7 {mortar in woll ifc all materiols, 1abour & T&P
ele, §1.586 .
Short Wall 2 X 1 22.00 1.20 §2.80
Long Wall 2 X 1 3862 | 1.20 02.69
Pit Composting 2 X 70 545 1.00 763.00
2 b4 50 0.20 0.30 6.00
2 X 50 1.00 070 70.00
1256 mm wall 2 X [ 5.45 1.20 7841
Office 2 X ! 5.46 2.90 31.61
2 x | 6.45 2.90 31.061 ]
Toilel 2 X 2 1.00 2.490 20.80
e 2 x 1 546 | 290 3161
2 X 1 2.6 2.00 10.48
Ralnwater Harvesting it 4 X a 0.4h | 200 ALI6 [
| k,:chmo Tank 2 X { 7.00 1.00 14.00 |
1 7 | o N 120 ||
] 2 x i 7.00 | 1.00 14.00
:]W' Gaie K X 1 300 | 023 -0.69
Deduction =
\Wa P »
Yoo e s (P
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1Column

34 0.45

0.45

{Window

2.00

0.23

"0.92

i -5.88

!

Door

1.50

0.23

-0.69

Toilet Door

w
XX;}

0.80

0.23

-0.37

| 4
NN R

Tota

| | 1250.,49 | sqm.

—{Providing & laying steelbars including

8 jeutting binding, placing and complete In all
respact '

1 X 1 60.00

0.785

1.00

4710

Total

47.10 atl

M.S. iron Door and window with ms angle

9 ald ms sheet llc all complete as directed by
tengineer in charge as chapter 10 S.1 no 503

Gate

3.00

2.100

0.35

2.21

Door

0.90

2.000

0.30

1.08

Window

1.20

1.200

0.20

0.58

Toilet Daor

afatalas
X |x |x{x
NN

0.60

1.800

0.30

2.16

Total

6.02

Qtl

Mild stael or iron work in heavy size such as
“{trusses, build up gates record racks, roof
work, pates etc wrought to required from
10 -

'Y lincluding drilling hotes riveting or welding
where necessary and their fixing required for
proper completion of the work. :

Qd

Mild- steel or iron work of small size and
sections such as holding down bolts, hold
. fas‘t.‘(ie rods, grating etc,(when not inciuded
in an overall rates) wrought to reguired
shape as necessary for bending etc

including supply of steet and its wastage
intluding cost of bolts, nuts If required,
welding, grinding and making holes as

required for completion of work but

11

12.00

Qu

1Providing and fixing precoated galvanised.
jron sheets {size, shape and pitch of

charge) 0.50 mm (+0.05%) total coated
thickness with zinc coating 120 grams per
sqm as per 1S:277, in 240 mpa steel grade, 5
7 microns epoxy primer on both side of the
sheet and polyester top coat 15-18 microns.
Sheet should have protective guard film of
25 microns minimum to avoid scratches
during transportation and should be
supplied in single length upto 12 metre or as
desired by Engineer-in-charge. The sheet
shall be fixed using self drilling metre or as
desired by Engineerdn-charge. The sheet
shall be fixed using self drilling/self tapping
serews -of size (55x55mm) with EPDM seal,
cdmpiete upto any pitch in horizontalivertical
or curved surfaces, excluding the cost of
purlins, rafters and trusses and inctuding
cutting to size and shape wherever required

12

corrugation as approved by Engineer-in-

1 X 1 15.00

48.000

720,00

Supply & fixing 6§ mm thick approved China
white/coloured glazed tiles In fiooring or
dado laid with 1:3 coment and approved
|coarse sand mortar finished and jointed with
13 |white cement slurry and pigment & polishing
complete including supply of all materials,
abour and T&P etc. required for proper

completion of the work, (size of tites upto
200.v_ N0 mral .

1 X 1 443

5.445

2412

Sgm
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s pp'|y & IRy 5=T0 T (iR approvet 3 3 _ T\
C!ina whitelcoloured glazed tiles in flooring )

or dado laid with 1:3 cement and approved 3

coarse sand mostar finished and jointed with 6.72

white cement slurry and plgment & polishing {1 X 2 2.70 1.800 .

complete including supply of all materlals,
labour and T&P etc. required for proper
completion of the waork. (size of tiles upto sqm
300 x 300 mm)

Distepering(First coat) with ol bound
distemper of approved brand and .
manufacture and of required shade on i
undecorated wall surface to give an even
shade over and including a priming coat with
cement primer of approved brand and
manulacture such as Berger, J & N Shalimar,

Astan Paints after thoroughly brushing tho | 1 X 1 1250.49 - 1250.49 | Sam
surface free from mortar dropping and other
forelgn matter and also including prepairing
the surface even with Plaster Plaster of Parls
or approved approved synthetic synthetic

Wteﬂa\ and sand papered smooth including
cost.of all materials.

15

Painting of wood or iron work including sand :
16 preparing rubbing and cleaning as required
for proper completion of work {(two coats)

1 x 4 0.90 | 1.950 7.02
S X 4 120 | 0.900 432
1 X 1 47.95 14.600 700.07

Total | 711.41 | 8¢
1Painting or Varnishing on iron works in
small areas or new wood work with one coat
of ready mixed priming paint & one coat of
approved supperior quality ready mixed
paint of cloar synthetic varnish Including
supply of all matarials, labour and 18P etc.
required for proper completion of the work

paint to be used should confirm to the LS.
Mo AN

17

1 P 1 3.00 210 0.30 6.30 1

, Total 6.30 cum
phviding and applying putty of 2mm

18 thickness over plastered surface to prepare
. the surface even and smooth complete

1.00

Total 1.00 Each
18 Supply and fixing 32mm thick flush door ail
compiete fitting

1 X 2 0.90 1.80 3.24

) - Total 3.24 Sgm
Supply and fixing aluminium flush door all :
complete fitting bathroom and Latrin 32mm
thick flush door all comnlete fitting

20 -

2.00
Total 2.00 Each

21 |SuPPly and fixing 32 mm thick flush door ply
wood with handla fitting all complate

1 X 32 1.00 1.00. 32.00

Total | 32.00 | Sqm |
Wiring polnt {or light with 1.5 sgq, mm, PVC
{nsulated single coro aluminlumconductor
cdhle in heavy guage rigidsteot condult pipe
on surfato, complote with § SWG Gi oarth
22 continuity wire, plano type switch and ! X 22 2200
ccllingrosclangh[ batten holder on 3 mm,
thick phenolic laminated backelite-sheot et.

|complate tn all respect. as X Each
ot - .

o
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38 JSupply and fixing of 158 oun dip Top Gap 1
] 1 1.00
b 1 . Total | 1,00 | Ench
39 Supply and tixing of 150 mm dia Centorlizor o
X \ 1.00
Toln! 1.00 Each
PIE 550X400mm hand wash banin of white
a0 miazed carthen ware 1ST marked (Hindustan N ! . . . 4.00 | Nos.
noyer cora make ) He supply of all minteriafs
Jahonr and 1S coma, :
BIE fiat back 465 mm x 355 mm x 265 mm
41 Isize tipped trom uninal Lasin of white glazed X 1 . - 1.00 Hos,
, nanhnu\'.::m.ﬂﬁmu'alllé’gjllnmtxs_lammcpr . -
o Adovi © 3 1CPV "
42 PIF potyvinyt ehtoride{ CY pipe 20mm din X : 10 . ) 10.00 .
PIF polyvingt eiloride {CPVGE) pipe iz
43 polyvinyl chlotide {C Y pipe $8mmn dia X ; 25 ] ] 26.00 .
44 |P(F bih brass bib cock 400 givus e all X 1 8 - - 8.00 Nos,
| {Making watet connection of Gl pipe line with
[ . - -
5 1G) main as in_§1 210 X 1 1.00 Nos.
= JPVG fow level cistetns 10 fr capacily with all
a5 ) - ' - . - 5.
linternat fitsins_ of PYC ¢tc, X ! R
47 {Hangpump with submerciabile X 1 1.00 tas, |
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; v 4
SR (Handpump with sub‘1145f jable)
Ef item Qty. Unit Rate Amount
1 ] 2 3 4 5 6
| Shlftcr!g (?f hgndpump set complete and releated
| |material jainigam store to work site 1.00 No. 1,350.00 1,350.00
2 Cost of essential material for handpump
installation work
3 _JA. Handpump machine set complete 1.00 set 5,600.00 5.600.00
4_|B.P.V.C. pipe (Bkglsqem) 110mm dia 8000 Rm 380.00 | 16,800.00
5 |C. G.l. pipe 32mm dia medium quality (riser) 42001 .Rm - 195.63 8,216.46
Rent of boring T&P and excavation of pit, ghaat
6 letc set work for drilling work by pump and
pressuremethod 1.00] Rm 850.00 850.00
7 Dr[llmg work 150mm dia in hard and conker mix
soil by pump and pressure method :
8 _|A 0-30m 3000| Rm 320.00 9,600.00
9_1{B. 30-45m 1500  Rm 360.00 5,400.00
10 _|C. 45-60m , i500] Rm 480.00 7.200.00
19 P.V.C. assembly in which loring P.V.C. pipe and
strairgar of 110mm dia blind pipe strainer
12 _{A. 0-30m 30.00| Rm 15.00 450.00
13 {B. 30-45m 15.00 Rm 18.00 270.00
14 1C, 45-60m 15.00 Rm 18.00 270.00
15 A. Suplly/Pouring of coarse sand arround strainer '
in drilling ifc all 1.00| job 175.00 175.00
16 B. Filling work of betonite in between housing pipe |
and bore hole 1.00 job 550.00 550.00
17 tnstallation of handpump india marka-2 inciuding
with riser 1.00 No. 535.00 535.00
18 Development work till satisfaction of engineer
incharge after installation of handpump 1.00 job 165.00 165.00
19 Disinfection work with material after development
work 1.00 job 80.00 80.00
Construction of handpump platform of 1.85m dia
20 lincluding all material, labour T&P etc as per I.5.8. ‘
sanction design _ 1.00 No. 5120.00 5,120.00
Construction of drain including all material, labour
21 18P ete 3.00 Rm 240.00 720.00
22 |imboging and painting work 1.00 job 80.00 80.00
53 [Waler test work 1.00 job 650.00 650.00
24 |Solvent & jointing kit 1.00 job 1,000.00 1,000.00
IR Supply & fixing of summersebile pump (kirloshkar
25 1made) h. 1.00 No. 14750.00 14,750.00
1756 |Supply of controte panne or summersebile pump 1.00 No. 2600.00 | ~ 260000
: 1Supply of summersebile fiate cable 1.5 square.
27 mm 3 core copper 80.00 Rm 50.00 4,000.00
Total 86431.46
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Wet Waste Pracessing Unit Cross Section View
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COMPOSTINGU
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Bottom level drainnge grid conslrlaxgs‘vu" PVC pipes of the compost box
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Agreement

For management of Refuse D enved fucl (R.D.F)/ Multilayer Player (MLP) generated in
processing of Biomining work. -

-

B bi‘fB_e'tween
FIRST PARTY: Environmental ‘Techno;hévening its registered office at G-7, Shanti Niketan
Church Road, Agra, Uttar Pradesh-282006.

| ' And

SECOND PARTY: Silvertoan Papers lelted having 1ts reglstered office at 9 K.M. Bhopa road,
Muzaffamagar Uttar Pradesh- 251308

This agreement is made and entered into thisQ o da); of m 2023-and between

FIRST PARTY: Which has contract for processing of Legacy waste from Uttar Pradesh Jal
Nigam at Prempuri, Near Machli talab, Kidwai Nagar, Muzaffarnagar, Uttar Pradesh

SECOND PARTY: Is in Papermaking business and its consumé_r.of R.D.F/ M.L.P. and has
necessary permissions to consume said materials.

WHEREAS

FIRST PARTY: Environmental Techno is responsible for processing legacy waste withing its

jurisdiction. During processing reasonable quantity of non-recyclable fraction containing cloths

plastics and other combustible material called refuse Derived Fuel (R.D.F.)/ M.L.P. is generated "

And WHEREAS

SECOND PARTY is in business of Paper Manufacturing and has a capacity to dispose
R.D.F/M.LP. in an ‘.e‘m‘/ir’omnentally friendly manner. This material will be used as fuel in a

Boiler Furnace having sufficient temperature and residence time to burn R.D.F/M.L.P. and will
meet the emission norms.

LTD.




_—

Now therefore, to ensure the safe disposal of RD.F./M.LP. se

A

‘ gregated from legacy waste above
parties have entered into agreement,

Validity of agreement:

This agreement shall be valid for a period of one year from the date

of signing and execution of
this agreement

Responsibility of Parties: , ,
1) Responsibility of First Party | ' o
a) To supply RDE/MLP ge.nerated‘in.proccssing Biomining waste to Second Party.
b) To make sufficient quantity of R.D.F./ M.L.P, available at site for SECOND PARTY.

2) Responsibility of SECOND PARTY

a) To accept and utilize delivered quantity in an environmentally friendly manner.
b) SECOND PARTY will issue a disposal certificate to FIRST PARTY in the first week .
of the every month of quantity of R.D.F./M.L.P. received during the last month.

- SECOND PARTY

For SHVERTOAN BAPERS LT
M@j'f&’!"’f
(Amit Qafg) Prece

W
~(Signature) . ' ‘ (Signature) |
‘ Y tn
DHRpy  MAHESHWAR) Meese] J 0
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45 ANNEXURE A8

171, g, TR R, I H23r 251002, MRE
Lat 29.470721°

Long 77.686925°

15/09/24 12:54 PM GMT +05:30

== O 2 S
T : DR 47 TR

= EOJ GPS Map Camera |

Muzaffarnagar, Uttar Pradesh, India
171, Prempuri, Muzaffarnagar, Uttar Pradesh 251002, India

Lat 29.470718°
Long 77.687022°
13/09/24 01:54 PM GMT +05:30




397 ANNEXURE A9

Muzaffarnagar, Uttar Pradesh, India

FP8F+99P, Chaudhary Latoor Singh Rd, Naveen Mandi, Gandhi Nagar,
Muzaffarnagar, Uttar Pradesh 251001, India

Lat 29.465681°

Long 77.723143°

15/09/24 02:48 PM GMT +05:30
s 7 : -

Muzaffarnagar, Uttar Pradesh, India

FP8F+99P, Chaudhary Latoor Singh Rd, Naveen Mandi, Gandhi
d Nagar, Muzaffarnagar, Uttar Pradesh 251001, India

Lat 29.465696°

Long 77.723134°

15/09/24 02:51 PM GMT +05:30

- e -




ANNEXURE A10
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ﬁ GPS Map Camera

Muzaffarnagar, Uttar Pradesh, India
30, Roorkee Rd, Anandpuri, Civil Lines North, Muzaffarnagar, Uttar
Pradesh 251001, India
Lat 29.477778°
Long 77.697462°
18/09/24 05:53 PM GMT +05:30
S TR M

o1 2ol e fovelt oft yor
Tl 8 e 376t 72 1000 B

ﬂ GPS Map Camera

+ Muzaffarnagar, Uttar Pradesh, India
30, Roorkee Rd, Anandpuri, Civil Lines North, Muzaffarnagar, Uttar
Pradesh 251001, India
Lat 29.477778°
Long 77.697462°
18/09/24 05:53 PM GMT +05:30
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¥ ¢ Solutions

Ede, the Netherlands, ot of June 2024

To: Executive Officer of Muzaffarnagar Nagar -
Mrs. Pragya Singh
Muzaffarnagar Nagar Palika

Dear Madam,

This letter is to confirm our commitment to start with clearing the landfill of Muzaffarnagar, also
known as the Muzaffarnagar Recycle facility, by the second part of this year, 2024. We will do this
step by step and are aiming to clear at least 60,000 m3 of waste by the end of this year (A+B). The
waste will be separated into RDF, sand, soil and stones, as well as other materials that can be
recycled later on in time, when we have the full Waste to Energy ptant available. Our focus will
not only be fresh waste, weé also focus on legacy waste in the first phase of the project.

in 2024 we are shipping a separation installation to Muzaffarnagar that has a capacity of
maximum 1,000 tpd of waste. This is a mobile installation and will become operationatin the 2™
part of 2024. The sand an stones we separate from the waste we will use for teveling our plots or
for concrete production. The waste to energy plant of Muzaffarnagar can handle both fresh
waste and legacy waste.

We will process the fresh waste and legacy waste at no cost.

This is only possible when the site has an easy access for larger transport trucks. To remove
waste via the existing town streets and alleys will be difficult. We are hoping that the temporary
access roads willbecome available at the start next of this year. We will need a good road to
bring in equipment and to move material to clients. Via existing roads through town that will be
difficult.

More importantis the progress of the main approach road for which a new road and bridge are
needed. We are seeing progress with the construction of the bridge. We can only speed up when
this new connection is ready. We hope you understand this.

End of Junelam visiting Muzaffarnagar again. | hope we can meet and make a more detailed
plan for the months to come.

Warm regards,

Therus Gieling, CEO of GCIND Solutions Pvt. Ltd.
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Anneyore By

Ede, the Netherlands, 13" of June 2024

To: Executive Officer of Muzaffarnagar Nagar
Mrs. Pragya Singh
Muzaffarnagar Nagar Palika

Subject: Proposal for Processing of legacy waste at Muzaffarnagar land fill situated at GCIND Pyt
| td allotted waste to energy plant site.

Dear Mrs Pragya Singh,

We, GCIND Solutions Pvt. Ltd. are proposing to start the works of setting up a complete Waste
to Energy plant in Muzaffarnagar, producing approximately 30 MW of electricity and by-products
out of recycled waste flows.

This Project is a part of the original concept of GC International, which is the Waste to Wealth
program from 2018-2019 which aims to clean up legacy waste and fresh MSW lying at dumpsites
and landfills. The project location of the Muzaffarnagar waste to energy facility, consists of a
landfill and an adjacent land parcet on which the waste to energy plant is proposed to be built.
The landfill is containing at least 460,000 m3 of legacy waste and, on the adjacent plot that is
part of the land leased by GCIND Solutions, a further 120,000 m3 of waste is expected to be
present. In total around an estimate 580,000 m3 of legacy waste is expected to be presenton
the land parcel . '

' Reading guide to this letter

In this letter we will first focus on the phases of construction. It explains what will happen. The
second part of the letter will focus on the waste management of the project from this point
onwards through the various phases of the project. We put on the waste flows itself, what arrives
at our land and what do we need to ship away. Also we will include a plan where to dump
incoming waste and where we will process it.

As you have been informed, we have split the project in two phases:
Phase 1: Focus on preparing the plot for the construction of the Waste to Energy plant

e Start: by the end of August — beginning September 2024 - crucial that temporary access
road is accessible

e Goal: To start remediation works on landfill site and adjacent plot and to prepare all the
further works for construction of large waste to energy plant.

In short; Although activities for phase 1 have started, we will begin on site with clearing and
processing of legacy waste into RDF in the first parts of the landfill as well as the adjacent plot
(in total at least 180,000 m2 of waste). This clearing enables us to start with preparatory works
‘for the final phase 2, which is the construction of the entire waste to energy plant. In phase 1
preparafory construction works include the construction of a collection platform, a bio digester,
a water treatment plant for the entire complex and office building all to be put at the landfill plot.



Solutions

See the steps here below:

¢ Clearing of large part of landfill by establishment of a mobile Waste Separation unit/ RDF
manufacturing facility.

. o Forenabling us to clear the landfill it would be great if the set up of machinery at
the sight as it was until May of this year would be restored. In other words,
please bring back the cranes that helped to move the waste on the site.
Would this be possible?

o We will begin by clearing at least 60,000 M® of waste from the landfill, see figure
1 here below.

o and will subsequently move towards clearing 120,000 M? of waste in the
adjacent land parcel (Part C + D see Figure 1 here below).

Figure 1

A+B:Tobe cleanedfrom
waste as soon.as possible
Southwest end of landfill

r Sewage treatment
plant Muzaffarnagar

e The Legacy waste will be processed by GIND Solution Pvt, Ltd at no cost to the
Muzaffarnagar municipality.

e Waste (mainly legacy waste) will be separated in various resources:

o sand and stones will be filtered out and set apart for later use - leveling of the
land (we will be needing a lot of sand and stones for construction of the plant)

o RDF: RDFis the type of waste material that can be used for production of energy -
elect'riciyty. We will be processing the waste and manufacture it into RDF

o Some materials might be sold to make space for needed construction works.

e Making space on the landfill parcel for first security and office building, a collection
platform (30 x 60 m) as well as the construction of high tech 300 TPD- Bio Digestor for
generation of 2 MW of power for captive use during construction phase of waste to,
energy plant — Aim is to start making space (first section A-figure 1) in July 2024 by
moving the waste. Separation works will start in October 2024 with a maximum
capacity of 1,000 tpd.



. Solutions

e Partofthe Bio Digestor is a large water treatment plant with ample capacity to clean
leakage water coming from the entire Waste to Energy campus.

¢ Engineering and planning rest project into detail: EIA trajectory kick start, setting up
larger project team based in India

¢ Assoon as part A+ B are entire cleared from waste construction of the above mentioned
waorks will take place. The mobile separation unit then moves to the adjacent plotto
clean a further 120,000 m3 of waste (South of the existing sewage treatment plant). This
will again be done at a pace of maximum 1,000 tpd.

At the end of phase 1 approximately 180,000 m3 of waste is cleared from the landfill and
adjacent plot. A bio digester and water treatment plant are operational (Q2-Q3 2025). A
collection platform receives the daily incoming waste. The further projected 400,000 m3 of
waste will be cleared when the waste to energy plant is in full operation. The current landfill/
Muzaffarnagar recycle facility will become a functioning recycle facility again due to clearance of
the legacy waste.

Where to dump the waste

it is important that the landfill becomes a compact landfill, where waste is stored on a much
smaller piece of land than that waste is now dumped in the current situation. Only when we
agree on this point we can achieve the steps in Phase 1 in the pace as we have mentioned
here above. We propose that you dump the waste in section E of Figure 1 until the collection
platform is operational (expected Q4 2024). Please see Figure 2 here below for the route for
dump trucks.

- route for

o dumping
bio digester & fresh MSW
water treatment

plant

Figure 2: please see for blue line indicating the route for dumping waste
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Sofutions

Phase 2: Construction of the final Waste to Energy plant campus

e« Construction of Waste to energy plant including:
o Separation unit with max capacity of 2,000 TPD solid waste
o Storage halls for RDF and recyclabtes
o Waste to Energy plant that will generate approximately 3¢ MW of power
o Concrete block production facility for the re-use of slacks
o Office complexes including quarters for staffers,

e The plant will be based on the latest technology adhering to EU/Global standards and
the technology will also fully comply with Indian standards. The waste separation will be
fully automated to wherever possible to achieve the highest calorific value for further
processing. We will use the first phase for testing various separation technologies to be
able to build the most efficient separation unit in phase 2.

¢ Thelncineration technology will be the latest technology adhering to EU/Global
standards and the technology will also fully comply with Indian Central/State
Government pollution control norms and standards.

e Thatincludes technologies that make sure lowest possible emission standards are being
reached (No leakage, air is filtered completely, waste processing mainly indoors)



Saolutions

About the delivery of waste to Muzaffarnagar Waste to Value facility by government bodies:

Please consider this section of the letter as a first suggestion to set up an agreement between
GCIND Solutions Pvt Ltd and the Municipality of Muzaffarnagar in which we both further detail
the agreement we already have with UP Government in regard to the supply of waste by ULB’s of
the districts of Saharanpur Division. The Municipal Waste Supply agreement could be drafted
based on three stages in which the waste to energy plant is coming into operation:

Current Situation - start Phase 1
While the construction of the waste to energy plant is ongoing we are able to receive the daily
amount of waste as is being brought to the landfill currently. We do want to understand how
much waste is being brought to the landfill currently. This is to be able to plan the entire waste
management operation. We also would like you to bring all daily produced MSW to the landfill
since our processing capacity will be in place as we have stated here above. Next to that we
would like to see the crane back on the landfill {see above, page 2)

o Couldyou give us an indication of the amount of waste that is being brought daily?

End of Phase 1
When the bio digester is constructed we are able to receive extra organic waste up to 300 tpd.
This can be manure or other organics, such as the wet municipal solid waste. The time lines are
depending on the opening date of the major approach road and bridge.
e We expect to receive this type of waste 4 months after the opening date of the main
approach road. This is extra waste, on top of the daily amount of MSW.

End of Phase 2
When the entire factory is constructed - this will take a few more years to complete —we are
capable of receiving 1,750 tpd of fresh MSW at our plant. We-also process legacy waste by then,
from our landfill or other landfills. With the Department of Urban Development we have agreed
that all the ULB clusters within in Saharanpur Division will bring their waste to our Waste to
Energy plant. Please see the registered “Support Agreement Muzaffarnagar Waste to Value
Project of October 14™ 2019”, page 2 clause 2. We will provide a working solution for the entire
Saharanpur Division.
e When the waste to energy plant is fully operational we, GCIND Solutions Pvt. Ltd.,
will be receiving 1,750 tpd of MSW from the ULB Custer within Saharanpur Division
as per the agreement made with the Government of Uttar Pradesh.

| hope this letter gives you a clear insight into our waste to energy project, gives you the certainty
that we will start with remediation of the landfill, and assures you that you will keep a secure
place to bring your fresh MSW on a daily basis. Timelines given in this letter are dependent on

. factors such as accessibility to our plot. We do see great progress in the construction of the
bridge. We have good hopes the temporary access road is in place soon. Also we hope to sign a
waste supply agreement with the municipality of Muzaffarnagar soon.

Warm regards,

Mr. Therus Gieling, CEQ of GCIND Solutions Pvt. Ltd
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